\THE VOLUNTARY SURRENDER Q SALARIES (EXEMP:
TION FROM TAXATION) ACT, 1950. 4
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An Act to prov1de for exempting from taxes on income a pormon of
the salaries of certain persons who have in the pubhc interest
* volunteered to forego it. _

[24th August, 1950}

Bz i enacted by Parliament as follows:—

1. Short t.ltle —This Act may be called the Voluntary Surrender of Salarles
(Exemption from Taxation) Act, 1950

3 zemption—z Laxes. oo income in.lespsat-€ sleries—sutrendered-
cortaln persons ———(1) Notw:thsta,ndmg anything contamed in the Indisn Ing fine:
tax AGh, 1922 (XI of 1922), or in any other law for the time being iy force
rela’om o taxation on income, no income-tax or super-tax shall_be” payable
- by any person, specified in sub-section. () of this section in resp gct of thad
pert of thdsalary due to him under law for any period after e 31st dsy of |
October, 1940, which that person has, by declaration in wfiting, volunteered
o " fo forego in the public interest; and that part of the salaryAhall not be included
- in his total inojme for the purposes of any law relating/Ao taxation on income;

3

(2) The perd\ps referred to in sub- sectxen (1) apb—
(a¢) the Pixsident of India; .
(b) the Mitsters, Ministers of’ Sf,a ¢ and Deputy Minigters of
Dominion or of tAg Unlon, :
(c) the PresideNk of the Consfitfient Assembly of the Dommlon
( dB the Speaker \ai Depyk Speaker of the Dominjon Leg1slature
of Parliament; 0
(¢) the Judges of tAg i
; _ (H the Auditor-Genér
€ General of India;

k) the J udges of ‘fy;ze“ ngh Courts for Gove

Queirrrree: O-
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: (See chtiqh 194}

Year No, Short title Extent of repeal:
111 VT | The Indian Army Ass, The whols, excepk
: 1911. Chapter XTI,
930 b The Indian Army (Sus- The whole.
pension of Sentanoces)
Aot, 1920.
1941 X The Active Bervies The whols.
' Ordinance, 19841,
1943 XXXVI The Prisoners of The whole.
War (Forfeiturs of-
Emoluments) Ordi- -
. nance, 1943, )
1946 XIv " The Active Service The whole.

(Amendment) Ordi-

nance, 1946.
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